ANNEXURE 3
Name of the corporate debtor: Anandabharathi Fertilizers (India) Private Limited , Date of commencement of CIRP 14-02-2024 ; List of creditors as on 12-06-2024
List of secured financial creditors (other than financial creditors belonging to any class of creditors)
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1 |CANARA BANK ARMB 07-03-24 20,89,48,417 20,67,89,868| Term Loan 20,67,89,868 20,67,89,868 NO 95.56 0 21,58,549 0
TOTAL 20,89,48,417 20,67,89,868 20,67,89,868 20,67,89,868 95.56 0 21,58;549 0
For Anandabharathi Fertilizers (India) Private Limited

KALVAKOLANU MURALI KRISHNA PRASAD,
RESOLUTION PROFESSIONAL ,
IBBI/IPA-001/IP-P00967/2017-2018/11588
AFA VALID UPTO 22-11-2024




